IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY Certified
Copy Applications

Date : 15.12.2025

SL Name of C.A . No Date of Case No. Court|Notified amount Reject
No. Appl:l.cant Appllcatlon Fee to be paid ®lstatus

.PARIDA 1101129/2025(15.12.2025 WP (C)/31274/2025 |10 | |
|2 |P.K.SAHOO |101130/2025|15.12.2025 WP (C)/28365/2024 |10 | |c |
|3 |B.M.SARANGI [101141/2025|15.12.2025 |WP(C)/34827/2025 [10 | c |
|4 |B.M.SARANGI |101142/2025|15.12.2025 |WP(C)/34830/2025 |10 | c |
|5 |B.M.SARANGI |101143/2025|15.12.2025 |WP(C)/34853/2025 |10 | c
6 |G.SUNDARA  |101165/2025|15.12.2025 |WP(C)/25594/2024 |10 | c
7 |N.MAHARANA |101168/2025|15.12.2025 |WP(C)/35092/2025 |10 | c
|8 |s.NAYAK 1101170/2025(15.12.2025 WP (C)/28602/2025 |10 | c
|9 |p SETH 1101183/2025(15.12.2025 |BLAPL/11941/2025 |10 | c
|10 |S.S.PRADHAN |101184/2025|15.12.2025 |WP(C)/27078/2024 |10 | c
|11 |P SETH 1101187/2025(15.12.2025 |BLAPL/11909/2025 |10 | c |
‘12 ggﬁgiip ‘101203/2025‘15.12.2025 ABLAPL/4291/2025 ‘10 ‘ ‘c ‘
|13 |H.K.DAS 1101207/2025(15.12.2025 WP (C)/34159/2025 |10 | c
|14 |S BISWAL 1101215/2025(15.12.2025 WP (C)/29897/2025 |10 | | |
|15 |P.JENA 1101217/2025(15.12.2025 WP (C)/33612/2025 |10 | c
|16 |P.K.ROUT 1101218/2025(15.12.2025 |[WP(C)/30165/2025 |10 | c |
|17 |S.K.BISWAL |101222/2025|15.12.2025 |WP(C)/34885/2025 |10 | c
‘18 gigANTA <0 ‘101223/2025‘15.12.2025 ABLAPL/13799/2025‘10 ‘ ‘c ‘
|19 |A.K.MOHANTY [101224/2025[15.12.2025 |WP(C)/28778/2025 |10 | c |
20 |A.K.MOHANTY [101229/2025[15.12.2025 |WP(C)/28753/2025 |10 | c |
21 |A.K.MOHANTY [101231/2025[15.12.2025 |WP(C)/28754/2025 |10 | c |
22 |A.K.MOHANTY [101232/2025|15.12.2025 |WP(C)/28756/2025 |10 | c
23 |A.K.MOHANTY [101234/2025|15.12.2025 |WP(C)/28757/2025 [10 | c |
24 |A.K.MOHANTY [101235/2025|15.12.2025 |WP(C)/28773/2025 [10 | c |
25 |A.K.MOHANTY |101236/2025|15.12.2025 |WP(C)/28772/2025 |10 | c |
26 |S BISWAL 1101244/2025(15.12.2025 |CRA/199/1996 0 | c |
27 |S K MISHRA |101246/2025|15.12.2025 |CRA/347/1994 0 | c |
28 |K C SAMAL  |101251/2025|15.12.2025 |WP(C)/201/2025 |10 | c |
‘29 ?iiigiNYU ‘101255/2025‘15.12.2025 ABLAPL/13829/2025‘10 ‘ ‘c ‘
|30 |H K PATRA  |101264/2025|15.12.2025 |CRLREV/773/2025 |10 | c |
31 |S.SAMAL 1101269/2025(15.12.2025  |CMP/750/2025 0 | c |




132 |s.SAMAL 1101270/2025(15.12.2025 |CMP/1972/2025 o | c |
|33 |JR BISWAL  |101279/2025|15.12.2025 |CRLREV/886/2025 |10 | c |
‘34 o PATHY ‘101283/2025‘15.12.2025 JCRLA/39/2022 ’10 ‘ ‘c ‘
|35 |B.BEHERA |101285/2025(15.12.2025 |CRLREV/425/2025 [10 | c |
|36 |B.BEHERA |101286/2025(15.12.2025 |CRLREV/749/2025 [10 | c |
|37 |n.PANDA |101288/2025(15.12.2025 |CRLMP/1513/2025 [10 | c |
|38 |A.K.SAHOO  |101295/2025|15.12.2025 |CRLMP/1466/2025 [10 | c
|39 |R.N.PANDA  |101297/2025|15.12.2025 |CRLMC/5265/2025 |10 | c |
|40 D SAMAL 1101300/2025(15.12.2025  |[WP(C) /22956/2024 [10 | c |
|41 |D SAMAL |101301/2025(15.12.2025 |[WP(C) /16339/2024 [10 | c |
|42 |D SAMAL 1101302/2025(15.12.2025 |WP(C) /20079/2024 [10 | c
143 |D SAMAL 1101303/2025(15.12.2025 WP (C)/21504/2024 |10 | c |
|44 |C SAMAL 1101304/2025(15.12.2025 WP (C)/35334/2025 |10 | c
|45 |S K MOHANTY |101309/2025|15.12.2025 |WP(C)/35299/2025 |10 | c
|46 |J R KAR 1101326/2025(15.12.2025 WP (C)/33933/2025 |10 | c
|47 |J R KAR 1101328/2025(15.12.2025 WP (C)/33978/2025 |10 | c
|48 |M R ROUTRAY |101331/2025|15.12.2025 |WP(C)/34302/2025 |10 | c
|49 |ULLASH DAS |101345/2025|15.12.2025 |BLAPL/11711/2025 |10 | c
|50 |P MOHANTY  |101358/2025|15.12.2025 |WP(C)/35337/2025 |10 | c
‘51 oomaH ‘101361/2025‘15.12.2025 FAO/311/2019 ‘10 ‘ ‘c ‘
52 |M.R.ROUTRAY |101368/2025|15.12.2025 |CONTC/2083/2024 |10 | c
53 |P K BARIK  |101369/2025|15.12.2025 |WP(C)/35592/2025 |10 | c |
|54 |R.R.DAS |101370/2025(15.12.2025 |CRLLP/137/2011 |10 | c |
|55 |H K BHOL 1101372/2025(15.12.2025 |FA/52/1975 7 | S
|56 |D.BISWAL 1101374/2025(15.12.2025 WP (C)/35219/2025 |10 | c |
|57 |J LENKA 1101375/2025(15.12.2025 |RSA/202/2023 7 | S
|58 |D.BISWAL 1101376/2025(15.12.2025 WP (C)/35176/2025 |10 | c
|59 |B LENKA 1101377/2025(15.12.2025 |[WP(C)/35079/2025 |10 | S
60 |R.C.MALLICK |101381/2025|15.12.2025 |WP(C)/35318/2025 |10 | c |
61 |P.C.DAS 1101383/2025(15.12.2025 |[WP(C)/30313/2025 |10 | c |
62 |s K NAYAK  |101384/2025|15.12.2025 |RVWPET/123/2025 |10 | v
63 |B S SWAIN  |101389/2025|15.12.2025 |CRLMC/5227/2025 |10 | S
|64 |D.BISWAL 1101390/2025(15.12.2025 WP (C)/35248/2025 |10 | c |
165 |s SAMAL 1101392/2025(15.12.2025 WP (C)/20528/2024 |10 | c |
|66 |D.BISWAL 1101396/2025(15.12.2025 WP (C)/35465/2025 |10 | c
67 [B.K. SWAIN [101399/2025|15.12.2025 |WP(C)/19592/2023 |10 | c |
168 |S.C.TRIPATHY 101400/2025(15.12.2025 |WP(C)/31043/2025 |10 | c |
69 |B.K. SWAIN |101402/2025[15.12.2025 |WP(C)/19968/2023 |10 | c
|70 |s BISWAL 1101404/2025(15.12.2025 |[WP(C)/18065/2015 |10 | c




71 |M R ROUTRAY |101405/2025|15.12.2025 |WP(C)/33544/2025 [10 | c
|72 |M R ROUTRAY |101406/2025|15.12.2025 |WP(C)/33557/2025 |10 | c |
|73 |G.D.MALLICK [101407/2025|15.12.2025 |WP(C)/34015/2025 [10 | c
|74 |M R ROUTRAY [101408/2025|15.12.2025 |WP(C)/33561/2025 |10 | c |
|75 |M R ROUTRAY [101410/2025|15.12.2025 |WP(C)/34847/2025 [10 | c
76 |S K SAHU |101413/2025(15.12.2025 [WP(C)/35507/2025 |10 | c |
|77 |L K NAYAK  |101414/2025|15.12.2025 |WP(C)/35507/2025 |10 | c
|78 |T.K.NAYAK  |101415/2025|15.12.2025 |WP(C)/35327/2025 [10 | c |
79 |s K SAHU 1101417/2025(15.12.2025 WP (C)/34698/2025 |10 | c |
|80 |T.K.NAYAK  |101418/2025|15.12.2025 |WP(C)/35194/2025 |10 | c |
181 |C SAMAL 1101419/2025(15.12.2025 WP (C)/34074/2025 |10 | c |
182 |S K RATH 1101421/2025(15.12.2025 WP (C)/35336/2025 |10 | c
83 |T.K.NAYAK  |101422/2025|15.12.2025 |WP(C)/35191/2025 |10 | c
|84 |P.K.JENA 1101425/2025(15.12.2025 WP (C)/15316/2025 |10 | c
|85 |M.K.DASH 1101427/2025(15.12.2025 WP (C)/34839/2025 |10 | c
|86 |D BISWAL 1101428/2025(15.12.2025 WP (C)/35175/2025 |10 | c
187 |s GUPTA 1101432/2025(15.12.2025 |[WP(C)/34115/2025 |10 | c |
|88 |s DASH 1101434/2025(15.12.2025 |[WP(C)/34163/2025 |10 | c |
|89 |B.BEHERA 1101445/2025(15.12.2025 |ABLAPL/13556/2025/10 | c
|90 |K.S.SAHU 1101448/2025(15.12.2025 |ABLAPL/13871/2025/10 | c
PRAVAT ‘ ‘
91 |CHANDRA 101452/2025(15.12.2025 WP (C) /34507/2025 |7 U
BEHERA
|92 |A.K.MOHANTY |101460/2025|15.12.2025 |ABLAPL/13865/2025(10 | c |
93 |R R NAYAK  |101461/2025|15.12.2025 |ABLAPL/13850/2025[10 | c |
|94 |J.BEHERA 1101463/2025(15.12.2025 |ABLAPL/6524/2025 |10 | c |
|95 |H.K.DAS 1101464/2025(15.12.2025 |ABLAPL/9483/2025 |10 | c |
196 M. NAYAK 1101465/2025(15.12.2025 WP (C)/34962/2025 |10 | c |
‘97 oAy ‘101467/2025‘15.12.2025 WP (C) /33341/2025 ‘10 ‘ ‘c ‘
198 M. DAS 1101468/2025(15.12.2025 WP (C)/23655/2025 |10 | c
199 |P. BEHERA  |101472/2025[15.12.2025 |WP(C)/30605/2025 |10 | c
‘100 géuiﬁAY ‘101473/2025‘15.12.2025 WP (C) /34874/2025 ‘10 ‘ ‘c ‘
(101 M. R. PADHI |101477/2025|15.12.2025 |WP(C)/34760/2025 |10 | c |
102 |S. K. RATH |101481/2025|15.12.2025 |WP(C)/29412/2025 |10 | c
1103 |D. SAMAL 1101485/2025(15.12.2025 WP (C)/9556/2025 |10 | c |
1104 |[P. NAYAK 1101486/2025(15.12.2025 WP (C)/25337/2025 |10 | c |
|105 |P.K.MOHANTY |101497/2025|15.12.2025 |ABLAPL/12998/2025(10 | c |
1106 |P.PANDA 1101499/2025(15.12.2025 |ABLAPL/13639/2025|10 | c |
1107 |U.DAS 1101501/2025(15.12.2025 |ABLAPL/13788/2025|10 | c |




1108 |J.BEHERA 1101502/2025(15.12.2025 |ABLAPL/13789/202510 | c |
1109 |P.PANDA |101505/2025(15.12.2025 |ABLAPL/13543/2025(10 | c |
1110 |S.BARIK 1101506/2025(15.12.2025 |ABLAPL/12664/202510 | c |
‘111 e R ‘101508/2025‘15.12.2025 CMP/942/2025 ’10 ‘ ‘c ‘
1112 |J. SAHOO 1101528/2025(15.12.2025 |FAO/367/2025 7 1133.00,133*3.00,D.C. [U |
113 |A K PARIDA |101530/2025|15.12.2025 |WP(C)/9082/2024 |10 | v
1114 |[R R DAS |101531/2025(15.12.2025 |CONTC/7908/2022 (|10 | v
1115 N K SAHU 1101532/2025(15.12.2025  |SA/250/1990 0 | S
1116 |[S K SAHOO  |101533/2025|15.12.2025 |WP(C)/36408/2020 |10 | c |
117 R R DAS 1101535/2025(15.12.2025 |CONTC/9187/2023 [10 | v
/118 |[S K SUNDARA |101539/2025|15.12.2025 |WP(C)/15103/2010 |10 | CH
1119 B N SAHU 1101541/2025(15.12.2025 |CRLMC/191/2020 |10 | v
1120 |A K NANDI  |101543/2025|15.12.2025 |SA/153/2000 0 | S
‘121 o ‘101544/2025‘15.12.2025 ABLAPL/10504/2025’10 ‘ ‘c ‘
|122 |S SUNDARAY |101546/2025(15.12.2025 |ABLAPL/15830/2021|10 | v
1123 [N C SINHA  |101548/2025|15.12.2025 |0JC/4382/1997 o | v
|124 [K MANDAL 1101549/2025(15.12.2025 WP (C)/16530/2021 |10 | S
125 |N C SINHA  |101550/2025|15.12.2025 |WP(C)/34865/2023 |10 | S
1126 [N C SINHA  |101552/2025|15.12.2025 |WP(C)/34865/2023 |10 | S
1127 |S B UDGATA |101558/2025|15.12.2025 |0JC/7010/1992 7 | S
1128 |G C ROUT 1101559/2025(15.12.2025 |[WP(C)/30183/2020 |10 | S
1129 B K SWAIN  |101560/2025|15.12.2025 |WA/320/2016 0 | v
‘130 B. B. ROUT ‘101561/2025‘15.12.2025 CONTC/5875/2025 ‘7 ;i;éggégélll ‘U ‘
131 R C MALLICK |101565/2025[15.12.2025 |WP(C)/31530/2025 |10 | S
1132 |R C MALLICK |101566/2025|15.12.2025 |CRLREV/688/2025 |10 | S
|133 R C MALLICK |101568/2025|15.12.2025 |CMP/1526/2025 0 | S
134 R C MALLICK |101569/2025[15.12.2025 |WP(C)/31655/2025 |10 | S
1135 |R C MALLICK |101570/2025|15.12.2025 |WP(C)/21892/2025 |10 | S
|136 |R C MALLICK |101571/2025|15.12.2025 |WP(C)/21853/2025 [10 | S
|137 |R C MALLICK |101572/2025|15.12.2025 |WP(C)/21885/2025 [10 | S
1138 M SAHOO 1101573/2025(15.12.2025 WP (C)/29979/2025 |10 | v
1139 |s DAS 1101575/2025(15.12.2025 WP (C)/26107/2025 |10 | v
1140 |H JENA 1101577/2025(15.12.2025 WP (C)/32832/2025 |10 | v
1141 |U K PANDA  |101579/2025|15.12.2025 |WP(C)/35688/2025 |10 | v
|142 |D K MOHANTY |101580/2025|15.12.2025 |CONTC/4947/2025 |10 | v
|143 |B. N. SAHU |101583/2025|15.12.2025 |CMP/1052/2025 7 | v
|144 |D K MOHANTY |101584/2025|15.12.2025 |CONTC/5622/2025 |10 | v
1145 |D. D. NAIK |101585/2025|15.12.2025 |ABLAPL/13173/2025]7 | v




R.

‘146 ATTIALK ‘101586/2025‘15.12.2025 C)/26785/2025 ‘7 ‘ U ‘
1147 [P R MISHRA |101587/2025[15.12.2025 |ABLAPL/13863/2025|10 | v
|148 |M BEHERA |101588/2025(15.12.2025 |CONTC/5863/2025 |10 | S
1149 |[S. B. ROUT |101589/2025|15.12.2025 |WP(C)/10640/2025 [10 | c |
|150 |A K NAYAK  |101590/2025|15.12.2025 |WP(C)/8285/2025 |10 | v
1151 |[K. MANDAL  |101591/2025|15.12.2025 |WP(C)/23429/2024 [10 | c |
(152 |M. BISWAL  |101592/2025|15.12.2025 |WP(C)/23429/2024 [10 | c |
1153 |[S.K. SAMAL |101594/2025|15.12.2025 |WP(C)/32015/2025 [10 | c |
|154 |s N SHARMA |101595/2025|15.12.2025 |MATA/228/2025 0 | S
1155 |S.K. SAMAL |101596/2025|15.12.2025 |WP(C)/32014/2025 [10 | c |
|156 |[S. MOHANTY |101597/2025|15.12.2025 |WP(C)/22361/2025 |10 | c
‘157 MéHiﬁTy ‘101598/2025‘15.12.2025 C)/34231/2025 ’10 ‘ ‘c ‘
1158 |P. K. JENA |101599/2025(15.12.2025 |WP(C)/34845/2025 |10 | c |
1159 |C R NAYAK  |101600/2025(15.12.2025 |WP(C)/31468/2024 |10 | U |
1160 D BISWAL 1101602/2025(15.12.2025 WP (C)/35117/2025 |10 | U |
1161 |D BISWAL 1101603/2025(15.12.2025 WP (C)/34369/2025 |10 | U |
1162 |D BISWAL 1101604/2025(15.12.2025 WP (C)/34952/2025 |10 | U |
1163 |D BISWAL 1101605/2025(15.12.2025 WP (C)/31208/2025 |10 | U |
1164 |s SAHOO 1101606/2025(15.12.2025 |ABLAPL/10740/2025 |10 | U |
1165 [P MOHANTY  |101607/2025(15.12.2025 |WP(C)/25516/2025 |10 | U |
1166 B K SWAIN  |101608/2025|15.12.2025 |CONTC/5761/2025 |10 | U |
1167 B B MALICK |101609/2025(15.12.2025 |BLAPL/10968/2025 |10 | U |
1168 |S P SAMANTA |101610/2025(15.12.2025 |WP(C)/22913/2025 |10 | U |
1169 |s K BEHERA |101611/2025(15.12.2025 |BLAPL/7853/2025 |10 | U |
1170 [P. N. NAYAK [101618/2025[15.12.2025 |WP(C)/13398/2024 |10 | c |
|171 |KSHITISH 1101619/2025(15.12.2025 WP (C)/13398/2024 |10 | c |
1172 K. SAHOO 1101620/2025(15.12.2025 |CRLREV/982/2014 |10 | c |
1173 |A. K. NAYAK |101621/2025|15.12.2025 |CRLREV/353/2021 |10 | c |
1174 |G. SAHOO 1101622/2025(15.12.2025 |CRLREV/380/2022 |10 | c |
1175 |G. SAHOO 1101623/2025(15.12.2025 |CRLREV/383/2022 |10 | c |
‘176 giii?ﬁl DAS ‘101626/2025‘15.12.2025 BLAPL/11893/2025 ’7 ‘ ‘U ‘
1177 M SWAIN 1101627/2025(15.12.2025  |[FAO/338/2022 7 | U |
1178 |s B UDGATA |101628/2025(15.12.2025 |ARBA/10/2013 10 | U |
1179 |R CH ROUT  |101630/2025(15.12.2025 |MATA/191/2025 10 | c |
1180 |T K MANDAL |101631/2025(15.12.2025 |WP(C)/21796/2021 |10 | U |
1181 |[P K MOHANTY |101632/2025|15.12.2025 |[MATA/262/2023 0 | c |
1182 |R K NAYAK  |101635/2025|15.12.2025 |WA/3017/2024 0 | c |
1183 |G C BARIK  |101637/2025|15.12.2025 |CMP/1966/2025 0 | v




|184 |T MISHRA |101638/2025(15.12.2025 |[WP(C) /30484/2025 [10 | v
1185 |J P KAR 1101639/2025(15.12.2025 |MATA/120/2016 0 | c |
|186 K K NATH 1101640/2025(15.12.2025 |[WP(C) /31849/2025 [10 | v
|187 |A K MOHANTY |101642/2025|15.12.2025 |CMP/1813/2025 0 | S
1188 | S PRADHAN [101643/2025|15.12.2025 |CMP/1804/2025 o | v
1189 |P K DASH |101644/2025(15.12.2025 |ABLAPL/13555/202510 | v
/190 |A K BISWAL |101646/2025|15.12.2025 |WP(C)/1050/2025 |10 | CH
1191 |S S PRADHAN |101647/2025|15.12.2025 |CMP/1791/2025 0 | v
1192 |J BEHERA 1101648/2025(15.12.2025 |CRLMC/5298/2025 |10 | v
1193 [P K DAS 1101649/2025(15.12.2025 |RPFAM/310/2024 |10 | v
1194 R C ROUT 1101650/2025(15.12.2025 WP (C)/1517/2025 |10 | v
1195 |A K MOHANTY |101651/2025|15.12.2025 |MACA/1080/2025 |10 | S
1196 |G JAYASINGH |101653/2025|15.12.2025 |ABLAPL/13855/2025(10 | S
1197 |G JAYASINGH |101655/2025|15.12.2025 |TRPCRL/98/2025 |10 | S
1198 |S N GAYA 1101656/2025(15.12.2025 |CRLMC/5235/2025 |10 | S
1199 |GOPAL 1101657/2025(15.12.2025 |ABLAPL/10100/202510 | S
1200 |J SAHOO 1101658/2025(15.12.2025 |[FAO/367/2025 0| v
[ | | Total 11967

NIC




